6467‘;)

‘@ (quc,sf
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service and presently working asASS\ST’\DW& LR MARSIHAL.

give herein below the detalls of the asssts (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

Yur..?« ..—..(L. 2:9.9’57
L KuPESH B BR), sonsdaughreriite of “JSALLASH. BIHAR) ARALA

“ged 416 JAARS .. years, belonging to OovERNMENT.OF. BIHA R
RIHAR VIZHRY
SANA, PATNA

A, x
(Assets In joint name indicating the extent of joint ownership will also have to be
given)
ey it _ MH:les Ku- " S G
Br. - Description Se Dependant-1 | Dependant-2 | Dependant-3
(i} | Cash 3, (1600 /1 '\
(i) | Deposits in PR
Banks, Financial P?l"
Institutions And - P
Non-Banking 20000—0/ 3 g -
Financial .
Companies
(i) | Bonds, SAHARRT
: Debentures and i - :
 Shares in 14050/, - = <
companies
(iv) | Other financial |
institutions,
NSS, Postal — ~ =
Savings, LIC
Policies, etc
(v) | Mator Vehicles |~ ISOVSR™ ;
.  (detalls of BR-0) 8¢24 = £ ~ et
make, etc.) HERO: BR%
vi} | Jewellery (give 'a;ﬂﬂ(d
© | details of o 125> -
weight and @ ~ -
value)
(vli} | Other assets, USE Hew
gfugt?s values ITEM - - ~ s
tsraty 201900/
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non lismd
companies shauld be glven.
* Dependant here means a person substantially dependent on the income of the

employee.

R




R | b S B L

L Mo,
(0]

B,

[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated)

r’f'n 1

Description

Oependant-1

Name

Hams

Etc, Namae

Agricultural Land

- Location(s)
= Survey number(s)
- Extent (Total
measuremaent)
-Current market value

(i)

Naw&gﬂcumaral tand
- Location{s})

- Survey number(s) =

- Extent (Total
measurernent}

~Current market value

I}

= Current market

Bulldings (Commercial
and residential}
Location(s) .
= Survey /door ~
number(s)

- Extent (Total
measurement)

value

KHAT
653
PLOT ™S
2836 i
3 DHUR

Q51wov)

{v)

5

Houses / Apartments,
etc.

- Location(s)

= Survey [door
number{s)

- Extent (Total
measurement}

- Current market

{v)

0&1&5 (suchaa

interest in property)

(2)
institutions and government dues:-

1 give herein below the datails of my liabilitles / overdues to public financial

[Note : Please give separate details for each item)

e,

No.

b g of Bank 1
Financial Institutions(s) /

| {a)

| {i) Loans

i i a'..'.-.. _'.‘L _5. AE,
SBTRIHAY

(- || P nunxu'nw' e

_ (FIJ Loans from financial

LiC HFL

{lil} Gwemmem Dues:
(a) dues to departments
dealihg with government

: (b] dues todepemnents

denflng with supply of

{c) ﬁuss to departments
dealing with supp!y of
electricity




(d) dues to depurtments — =
ing with h -
(e) dues to departments |
dealing with government Eiomiion —~
transport (inciuding
_aircraft and helicopters) : SE
(f) Other dues, If any _ Fsals =

(b) | (i) Income Tax including i
| surcharge [Also indicate BBNPBSG2I N |
the assessment year upto 2
which Income Tax Returm
filed. Give also Permanent:
er (PAN)]
(i) Weaith Tax [Also
Indicate the assessment — -
year upto which Wealth
i Tax retuen filed. ] ‘ .
(ili} Sales Tax [Only in : o S
case of proprietary :
business]

(iv) Property Tax
C.  Personal Detajl
GPF/CPF/PRAN No, :- PTs/BLtA- (080

Gender ‘- (M/F)

Date of Bith .- _l'w’r’.lb'l IS‘ F |7 | (oommpyy

Class/G :-
e S | wan
- “ (B AR SECRTARIRT SERVICE ]
(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretarlat Service etc.)

Home Disrict g BHARGAL PUR

lhaﬂydﬂdqmm“m:mummmmmﬂnbmdmy
knowladge and belief,

']r'ﬂf"z:.-
SIONBNUPS . . vincseandurrivaginsnsn ransionuss
Name of Employee: R.QPF,H, .6.1 Hﬁ R
Place:, P A TNA . Designaﬂm:ASSJ.SIﬁNI..5.Q13..-.MH.RS HAL
nmlrf,lﬂl J.202s™ pepartment: R HAR NI2HAN -SABIHA PATN
Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format,

Pt



